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IN THE CENTRAL.AUNINISTRATIUE TRIBUNAL
' PRINCIPAL BENCH 3 MEW BELHI,

S
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This the 29th day of January,1997.

HONYBLE SHRI S.R. ADIGE JMEMEER(R).
HONBLE DR.A.VEDAVALLI, mEMBER(J) .

Dhiraj Malik

' s/o Shri Yudhveer Singh Mallk

~R/o m=30, Navin Shahdra, .
Delhi-110032. : 000000000 Applicanto

(By Advocate Shri Ashish Kumar)
Versus

1. Staff Selection Commission,
o Department of Personnel & Training,
Block No,12,C.,6,0.Complox, -

New Delhi=110003.
2. shri V.P, Vohra

e ' Deputy Dirsctor (NR) ‘ |

§taff Selaction Commission,

Department of Personnel & Training

Blocl No.,12, C.G.0.Complex,

iodhi:Road, - : g
@Ou Delhi°1109030 ' 000000000 RGSPORdBI"tS.

(By Advocate Shri E.X,Joseph)

" DROER(Oral)

e 1. Hoeard.

2, Both the counsels agreed thét the OR is disposed
: ﬁffuith a direction to th§ respondents to declare tho
? result of the examination, in which the applicant appoarad
ip Juljo1996/uithout.preshdicor$ to the rights and conten-
tions of parties, We direct acébrdingly,]he 0A sfands
disposed 6?, No costs, ' a | |
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